TI TEM NO. 103 COURT NO. 10 SECTI ON | VA
SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
ClVIL APPEAL NQ(s). 6894 OF 1997
SYNDI CATE BANK Appel I ant (s)

VERSUS

CHANNAVEERAPPA BELERI & ORS

(Wth appl n(s) for permission to submt additional
d with

of fice report )
Date: 01/03/2006 This Appeal

CORAM :
HON BLE MR JUSTI CE ARUN KUMAR

HON BLE MR JUSTI CE R V. RAVEENDRAN

For Appellant(s)

Respondent ( s)

docunent (s)and exenption fromfiling O T.an

was called on for hearing today.

M. Adarsh B.Dial, Sr.Adv.
M. Rajiv Nanda, Adv.
Ms. Sumati Anand, Adv.

M . Navneet M shra, Adv.

Adv.

counsel appeari ng on behal f 0

For Respondent (s)
M . Bhi ntrao Nai k, Sr. Adv.
M. S.V. Deshpande, Adv.
M s. Anur adha Rust ogi,
M. C G Sol she, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
M . Adar sh B. D al , | ear ned seni or
f t he appel | ant



comrenced his argunments at 11.10 AM and concl uded at 2.40 PM Thereafter, M. Bhinrao Naik,

| earned seni or counsel appearing on behalf of the respondents nmade his reply subm ssions upto

3.30 PM Thereafter, M.Adarsh B.Dial, |earned senior counsel again made his subm ssions for t
en

m nut es.

Argument s concl uded.

Judgnent reserved.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master

LI ST OF BOCKS : -

1. 1979 (1) SCR 914 at 922, 924, 926

2. AIR 1990 Keral a 180

3. 1991 (72) Company Cases 298 at 311

4, 1993 (78) Conpany Cases 33 at 44

5. AIR 2002 Keral a 396

6. AIR 2002 Madras 423 at 427

7. AIR 2000 Patna 222 at 226

8. 1996 (86) Conpany Cases 147

9. 1994 (31) DRJ 389

10. AIR 1992 Kar nat aka 292



R b S S O



